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(a) whathw Govamment haiw made 
any «stim8ia of tha raquiiamant of drinking 
watar in Tamil Nadu, Kamataita and o«twr 
Soullwm States by 2000 A.D;

(b) if so. the steps taken to meet the 
estimated demand of water for drinking 
purposes;

(c) wlwther Government liave any 
proposal to draw and implement a tong term 
plan to tadde the problem of drinking water; 
and

(c) if so, the steps taken in the matter?

THE MINISTER OF STATE IN THE 
DEPARTMENT OF RURAL DEVELOP­
MENT IN THE MINISTRY OF AGRICUL­
TURE (SHRI UPENDRA NATH VERMA):
(a) The estimated demand for drinking water 
for rural population @40 liters per head per 
day shall be as under;—

Karnataka —  1478.736
Million Litre
day (MLD)

Kerala —  1158.192 MLD

Tamil Nadu —  1817.538 MLD

Andhra Pradesh —  2299.472 MLD

6753.938 MLD

(b) The drinking water demand for rural 
populatton will be met by tapping the ground 
water and whereverpossible by conjunctive 
use of ground and surface water using ap­
propriate technotogy. Steps are also taken 
to replenish the existing ground water re­
sources through various water han̂ esting 
structures such as pond, check dam, perco- 
latbn tank, bandharagully plugging, sub 
surface dam, contour bunding etc.

(c) and (d). Drinking water supply
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2403. SHRI R.N. RAKESH:
SHRI MANIKRAO HODLYA 

GAVIT:

Will the Minister of AGRICULTURE be 
pleased to state:

(a) whether soil erosk>n is posing a 
serious threat to tea plantation in West 
Bengal, particutarly in Tera and Oooars areas 
situated in Nforth Bengal;

(b) if so, the details thereof;

(c) the total toss incurred by tea planta- 
tk>n industry due to soil erosk>n and the 
estimated area affected;

(d) whether Government propose to 
take any concrete measures to protect tea 
plantatton areas from soil erosk>n;

(e) if so, the details thereof; and
(f) if not, the reasons therefor?

THE MINISTER OF STATE' IN THE 
DEPARTMENT OF AGRICULTURE AND 
COOPERATION IN THE MINISTRY OF 
AGRICULTURE (SHRI NITISH KUMAR):
(a) Government has no report from State 
Government of West Bengal about soil era- 
sk>n posing a serious threat to tea plantation 
in Tera and Dooars areas of North Bengal.

(b) to (f). Does not arise.

dio9S2 /iat oS AiN '2r9koaioSa)

2404. SHRI LK. ADVANI: WiM*We 
Minister of HOME AFFAIRS be pleased to 
state:
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(a) whether Government have staitsd 
the work of issuing of identity cardsto people 
living in the border areas of Rajaslhan;

(b) if so, the progress of woifc in 1his 
regard till December, 1989 and during Janu­
ary-June, 1990,district^ise;

(c) whether there have been ri 
omio AiN9)oi29 92r9koaioSa) o9iTi Shoi92et la- 
tion cards, got entered Iheir names into 
voters list and have obtained identity cards 
also; and

(d) if so, the facts in this regard and 
antnn taken by Government in the matter?

THE MINISTER OF STATE W  i m  
MINISTRY OF HOME AFFAIRS (8HRI 
SUBODH KANT SAHAY); (a) Yes, Sir. A 
Pilot Scheme for issue of identity caKds has 
been taken up in the four border distriete of 
Jaisalmar, Gartganagar Barmer and Bkanar 
andBajasthan.

(b) As per availat>le informatton klenti^ 
caide have been issued as indicated bebw:

District As on 31.3.90 As on 30.6.90

1 2 3

Jaisalmar 32,536

Ganganagar 63,313 63,313

Barmer 1.01,589 1,27,448

Bikaner 11,112 11,120

Total 2,08550 2,34,417

(c}and(d). Such report is available with 
Government of India. However, a reference 
has bean made to the Govt, of Rajasthan 
and their reply is awaited.

[Translation]

Financial Assistance to Bihar for 
Drinking Water

2405. SHRI TEJ NARAYAN SINGH: 
Will the Mi.nister of AGRICULTURE be 
pleased to state:

(a) the amount of financial assistance 
sanctioned by Union Government to Bihar 
Government for providing drinking water in 
the village during the last two years;

(b) whether Government have received 
any complaints regarding drawbacks and 
irregularities in the aforesaid scheme;

fe) if soothe details thereof; and

(d) the action likely to be taken in this 
regard?

THE MINISTER OF STATE IN THE 
DEPARTMENT OF RURAL DEVELOP­
MENT IN THE MINISTRY OF AGRICUL­
TURE (SHRI UPENDRA NATH VERMA):
(a) An amount of Rs. 32.92 crores and Rs. 
26.63 crores was reieated to State Govern­
ment of Bihar during 1988-89 and 1989-90 
rospectlvely.

Qf) and (c). Government of India did


